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 Auroville  Foundation,  Auroville,  for  the
 period  from  the  29th  January,  1991  to  the
 31st  March,  1991.

 [Placed  in  Library.  See  No.  LT  6798/94]

 (29)  Statement  (Hindi  and  English  versions)  showing
 reasons  for  delay  in  laying  thé  papers  mentioned
 at  (28)  above.

 (30)  (i)  A  Copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  Auroville
 Foundation,  Auroville,  for  the  year  1991-
 92.

 (ii)  A  Copy  of  the  Annual  Accounts  (Hindi
 and  English  versiéns)  of  the  Auroville
 Foundation,  Auroville,  for  the  year  1991-
 92  together  with  Audit  Report  thereon.

 (iii)  A  Copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  Auroville  Foundation.
 Auroville,  for  the  year  1991-92.

 (31)  Statement  (Hindi  and  English  versions)  showing
 reasons  for  delay  in  laying  the  papers  mentioned
 at  (30)  above.

 [Placed  in  Library.  See  No.  LT  6799/94]

 (32)  (i)  A  Copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  Auroville
 Foundation,  Auroville,  for  the  year  1992-
 93.

 (ii)  A  Copy  of  the  Annual  Accounts  (Hindi
 and  English  versions)  of  the  Auroville
 Foundation,  Auroville,  for  the  year  1992-
 93
 together  with  Audit  Report  thereon.

 (iii)  A  Copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Goverment  of  the
 working  of  the  Auroville  Foundation,
 Auroville,  for  the  year  1992-93.

 (33)  Statement  (Hindi  and  English  versions)  showing
 reasons  for  delay  in  laying  the  papers  mentioned
 at  (32)  above.

 [Placed  in  Library.  See  No.  LT  6800/94]

 (34)  (i)  A  Copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  National  Council
 of  Educational  Research  and  Training,  for
 the  year  1993-94.

 (ii)  Statement  (Hindi  and  English  versions)
 tegarding  Review  by  the  Government  of
 the  working  of  the  National  Council  of
 Educational  Research  and  Training,  for
 the  year  1993-94.

 [Placed  in  Library.  See  No.  LT  6801/94]

 13.08  hrs.

 MASSAGE  FROM  RAJYA  SABHA

 {English]
 SECRETARY-GENERAL:  Sir,  ।  have  to  report  the
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 following  message  received  from  the  Secretaryh-General
 of  Rajya  Sabha:—

 ’  am  directed  to  inform  the  Lok  Sabha  that
 the  Rajya  Sabha  at  its  sitting  held  on
 Thursday,  the  15th  December,  1994  adopted
 the  following  motion  in  regard  to  the  Joint
 Committee  on  Offices  of  Profit:
 “That  this  House  concurs’  in  _  the
 recommendation  of  the  Lok  Sabha  that  the
 Rajya  Sabha  do  elect  one  member  of  the
 Rajya  Sabha  to  the  Joint  Committee  on
 Offices  of  Profit  and  resolves  that  the  House
 do  proceed  to  elect,  in  accordance  with  the
 system  of  proportional  representation  by
 means  of  the  single  transferable  vote,  one
 member  from  among  the  members  of  the
 House  to  the  said  Joint  Committee  to  fill  the
 vacancy  caused  by  the  retirement  of  Shri  E.
 Balanandan  from  the  membership  of  the  Rajya
 Sabha.”
 |  am  further  to  inform  the  Lok  Sabha  that  in
 pursuance  of  the  above  motion,  Shri  E.
 Balanandan,  Member,  Rajya  Sdbha,  has  been
 duly  elected  to  the  said  Joint  Committee.’

 13.08  “%  hrs.
 PUBLIC  ACCOUNTS  COMMITTEE

 Statements
 [Translation)}

 SHRI  BHAGWAN  SHANKAR  RAWAT  (Agra):  Mr.
 Speaker  Sir,  |  beg  to  lay  on  the  Table  Hindi  and  English
 versions  of  the  Statements  showing  action  taken  by
 Government  on  the  recommendations  contained  क
 Chapter-l  and  final  replies  in  respect  of  Chapter-V  of  the
 following  Reports:

 (1)  48th  Report  (8th  Lok  Sabha)  on  Incorrect
 valuation  of  unquoted  equity  shares  and  effect  of
 change  of  previous  year.

 (2)  103rd  Report  (8th  Lok  Sabha)  on  Delay  in  setting  *
 up  of  Repair/Overhaul  Facilities  for  a  Certain
 Helicopter.

 (3)  112th  Report  (8th  Lok  Sabha)  on  Excessive
 Procurement  of  Cameras—Inadequate  utilisation.

 (4)  138th  Report  (8th  Lok  Sabha)  on  Union  Excise
 Duties—Price  not  the  sole  consideration  for  sale.

 (5)  6th  Report  (9th  Lok  Sabha)  on  Customs  Receipt
 —rregularities  in  Bonds  and  Bank  Guarantees
 Executed  by  Importers.

 13.08  x  hrs.
 COMMITTEE  ON  PUBLIC  UNDERTAKINGS

 (i)  Thirty-sixth  Report  and  Minutes
 [English]

 SHRI  CHETAN  P.S.  CHAUHAN  (Amroha):  |  beg  to
 present  the  Thirty-sixth  Report  (Hindi  and  English
 versions)  of  the  Committee  on  Public  Undertakings  on
 Gas  Authority  of  India  Limited  and  Minutes  of  the  sitting
 of  the  Committee  relating  thereto.
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